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ANNEXUREF. 

A COPY/LIST OF THE 05 PONDS FALLS IN 

HIGHLY POPULATED DENSE AREA 

ANNEXUREG: 
A COPY OF THE UPDATED AND VERIFIED 

LIST OF ENCROACHED PONDS, INCLUDING 

KHASRA NUMBERS, AREA AND STATUS OF 

PROCEEDINGS 

FILED BY 

MALAK BHATT 

ADVOCATE FOR RESPONDENT NO. 2 

C-2, THIRD FLOOR, NIZAMUDDIN EAST,

NEW DELHI 110013 

EMAIL: malak@nmlawchambers.in 

MOB: +91 9650592002 

DATE: 31.07.2025 
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BEFORE THE NATIONAL GREEN TRIBUNAL 

PRINCIPAL BENCH, NEW DELHI 

ORIGINAL APPLICATION NO. 958/2024 

IN THE MATTER OF: 

HIMANSHU TY AGI ... APPLICANT 

VERSUS 

STATE OF UP & ORS. ... RESPONDENT 

AFFIDAVIT ON BEHALF OF RESPONDENT NO. 2, GHAZIABAD 

MUNICIPAL CORPORATION 

MOST RESPECTFULLY SHOWETH: 

I, Pallavi Singh, W/o Shri Anurag Mishra, aged about 45 years, Posted as 

Assistant Municipal commissioner, presently in New Delhi and do hereby 

solemnly affirm and declare as under: 

1. I am the Assistant Municipal commissioner of the Respondent No. 2 herein

and am fully conversant with the facts and circumstances of the present case.

and therefore competent to sign and depose the present Affidavit.

2. The present affidavit is filed pursuant to the direction of this Hon'ble Tribunal

in its order dated 29.04.2025 whereby GMC was impleaded as Respondent

No. 2 and directed to file its response. A copy of the Order dated 29.04.2025

is marked and annexed herewith as ANNEXURE A.

3. In compliance with Order dated 13.09.2024, the District Wetland Committee,

Ghaziabad, has issued a letter dated 26.12.2024, consolidating the status and

directions for all water bodies under GMC's jurisdiction. A copy of the letter
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encroachment and restoration of all identified ponds. The Committee is 

functioning in compliance with the Hon'ble Tribunal's directions and is 

submitting periodic progr
)
ss reports to the authorities. 

14. In view of these submissions made, the Respondent No. 2 states that the ponds

renovation work at different sites is under progress.

15. I state that everything stated above has been stated by me in my official

capacity based on and derived from the official records maintained by the

Municipal Corporation of Ghaziabad.

VERIFICATION: 

Verified at New Delhi on this 31st day of July 2025, that the contents of the 

above affidavit from paragraphs 1 to 15 are believed to be true and correct to the 

best of my knowledge and belief. No part of it is false and nothing material has 

been concealed therefrom. 
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Part A- Th d h' . ii f tl e measures • e pon s w 1ch are free from encroachment giving deta s O ' 
taken for rejuvenatio (T'll 29 o n I - 4-2025) -SI. Name of Total Total no. of iJi d pond should be Information of each ident 1e No. TehsiVblock no. of -encroachment filled 

Khasra No. ponds free ponds Measures Photographs 
(As per (As per taken for of each pond with Area 

previous previous rejuvenation 
report) report) -I. Tehsil-sadar 217 188 121 Report of Report of 

Tehsil sadar is Tehsil sadar 

attached is attached_ 
2. Tehsil- 579 459 216 Report of Report of 

Modinagar 
Tebsil Tehsil 

Modinagar is Modinagar 

attached is attached 3. Tehsil-Loni 139 IOI 66 Report of Report of 
Tehsil Loni is Tehsil Loni 

attached is attached 4. Municipal 140 96 73 Report of Report of 
Corporntion 

Municipal Municipal 
Ghaziabad 

Corporation is Corporation 
attached is attached 

Total 1075 844 476 

Part 8- the encroachment free ponds which have already been rejuvenated (Till 29-04-
2025) 

SI. Name of Total no. or Information or each Identified pond 
No. Tehsil/block ponds which should be Oiled 

have alrudy Photographs or each Khasra No. with 
been pond Area 

rejuvenated 
(Till 

29.04.20251 
I. Tehsil-sadar 67 Repon ofTchsil Repon ofTehsil 

sadar is :111ached sadar is attached 
2. Tehsil- 243 Rcpon ofTehsil Report ofTehsil 

Modinagar Modinagar is Modinagar is 
attached attached 

3. Tehsil-Loni 35 Report ofTebsil Loni Report ofTebsil 
is attached Loni is attached 

4. Municipal 23 Report of Municipal Report of Municipal 
Corporation Corporation is Corporation is 
Ghaziabad attached attached 

Total 368 
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Part C- the ponds which are under partial or complete encroachment giving details 
of the proceedings initiated for removal of encroachment (After 29.04.2025 to till 
date). 

SI. Name of Total no. of ponds which Information of each identified pond 
No. Tehsil/block are under partial or should be filled 

complete encroached Proceedings initiated Khasra No. 
(As per previous report) for removal of with Area 

I. Tehsil-sadar 29 
encroachment 

25 Report of 
Tehsil sadar 

2. . Tehsil-Modinagar 120 
is attached 

101 Report of 
Tehsil 

Modinagar is 
attached 

3. Tehsil-Loni 38 35 Report of 
Tehsil Loni is 

attached 
4. Municipal 44 42 Report of 

Corporation Municipal 
Ghaziabad Corporation 

is attached 
Total 231 203 

* As per information provided by municipal corporation Ghaziabad, total 35 ponds 
which were reported encroachment free earlier, are encroached by old habitats, 
temple, road, building, etc. Hence total number of encroached ponds are 
231+35=266. 

Part D- ponds which have been made free from encroachment (After 29.04.2025 to 
till date). 

SI. Name ofTehsiVblock Information of each identified pond should be filled 
No. Total no. of ponds which Photographs of Khasra No. 

have been made free each pond with Area 
from encroachment 

I. Tehsil-sadar 4 Report ofTehsil Report of 
sadar is attached Tehsil sadar is 

attached 
2. Tehsil-Modinagar 19 Report ofTehsil Report of 

Modinagar is Tehsil 
attached Modinagar is 

attached 

3. Tehsil-Loni 03 Report ofTehsil Report of 
Loni is attached Tehsil Loni is 

attached 

4. Municipal Corporation 02 Report of Report of 

Ghazi a bad Municipal Municipal 
Corporation is Corporation is 

attached attached 

Total 28 
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